61 TEM NO. 85 COURT NO R-2 SECTI ON 1|

SUPREME COURT OF | NDI A
RECORD OF PROCEEDI NGS
BEFORE THE REG STRAR S. G SHAH
CRIM NAL APPEAL NQO(s). 936 OF 2003
STATE OF U. P. Appel I ant (s)
VERSUS

KI SHANPAL & ORS. Respondent ( s)
Dat e: 20/11/2007 This Appeal was called on for hearing today.

For Appellant(s) M. Vikas Bansal, Adv.
M. Anuvrat Sharna, Adv.

For Respondent (s)
Dr. Kailash Chand, Adv.

UPON hearing counsel the Court nade the foll ow ng
ORDER

Appel lant may file additional docunents before 3.1.2008 as a
| ast chance.
List the matter on 3. 1. 2008.

(S. G SHAH)
Regi strar



